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DELHI VIDHAN SABHA

LIST OF BUSINESS

Wednesday, March 19, 1997/Phalguna 28, 1918 (Saka)
2.00 P .M.
QUESTIONS

Questions as entered 1ln separate list to be asked and answers
given.

SPECLAL MENTION

Matters to be raised by Members as given in separate list.

MOTION

Shri Ram Bhaj:
Shri Mohinder Singh Saathi:

to move the following motion:-
nthat this House agrees to the Fourteenth Report

of the BDusiness Advisory Gommittee presented to
the House on 17th March, 1997".

MOTION

Dr. A.K. Walia:
Shri Vasdev Kaptan:

to move the following motion:-=

wthat this IHouse agrees to the Eleventh Report
of the Committee on Private Members' Bills and
Resolutions presented to the House on 17th March,
1997".

PRESENTATION OF REPORT OF THE SELECT COMMITTEE

Shri Satish Chandra Khandelwal to present to the House the
Report of the Select Committee constituted on the 'Delhi Tax

on Luxuries (Amendment) Bill, 1996°'.

CONSIDERATION AND PASSING OF BILLS

Shri Rajendra Gupta, Minister of Law, Justice and Legislative
Affairs to move that the 'Punjab Courts (Delhi Amendment )
Bill, 1997* be taken into consideration.

ALSO to move that the Bill be passed.
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MOTION ]
Shri Satish Chandra Khandelwal:
to move the following motion :-~
"That this House agrees to the Report of the
Committee on Unauthorised Construction presented

to the House on 13th January, 71997",

BUDGET 1997-93

Discussion On Statement of Estimated Receipts and Expenditure
of the Government of the National Capital Territory of Delhi
for the year 1997-98.

P.N. Gupta
Secretary



